
09.03.2018         J-1     PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

09.03.2018
COURT NO.8     
HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE REKHA PALLI

AT 1.00 PM 

1. W.P.(C) 9186/2017 ANIL KUMAR ANKUR CHHIBER,
   CM APPL.37554/2017 VS UNION OF INDIA AND ABHA MALHOTRA

ORS.

HIGH COURT OF DELHI                            
09 MARCH ,2018                              REGISTRAR (LISTING)


